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BEFORE THE NATIONAL GREEN TRIBUNAL
(U/s 26 of the National Green Tribunal Act 2010)
M N o, 26‘7—07‘3
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In the Matter of :
Chandra Shekhar Gupta

... Applicant

.... Respondent

. That the content of the accompanying application are true and to the
best of my knowledge and beljef.

That the annexure are true copy of jts original,
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C: LRS-
o | : Deponent
Verification:

Verified att Meerut on O} ‘?EJ’ - 20 15}»’ that the affidavit are trus
‘and correct to the best of our knowledge and belief and nothing h
been concealed there from nor any part of its is false.-
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Before The National Green Trilb
Principal Bench, New Delhi
M.A.NO - 61/2023
In

O.A No. 736/2018

Chandra Shekhar Gupta Applicant
Versus

State of Uttar Pradesh & others Respondent(s)

Respected Judge Sir,

. Sai P‘uram Industrial Area, Delhi Road, Meerut-3050 has 'Sai
Uram Public Park’, The size of this public park is 84 x 279 feet. Map
Number- 61 dateq 30-12-1982 has been approved by Saipuram Industrial

Area,‘ Meerut Development Authority. The Khasra number of the public

parkis H-2085 F 2082. Deepak Meena.

Nagar, behind Jagannathpuri Colony, Bahadur Motor is 96. Malp of
Jagannathpuri Extension Colony is Number-97 Magantpuram
Colony, Behind Gopat Gaushala, Map of Rin Meerut number 125
Dated 2-5 1985 21

2. Vice President- Meerut Development Authority asked to get tha
map register from 1979 to 1988 registered and showed it to Harea
A 41 for investigation.

3 Vice President - Meerut Development Authority informed Hon'b!s
Tribunal that there was flood in Meerut in the year 2006-2007 and
in Meerut in the year 2006-2001, as soon as Maihar Sinah,
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Rani 0¢
Devendra Singh, Raghuveer singh and Sumanfficers "
public park, by paying money to the © Saipu cole”
Development Authority, all the documents of
including the map were made fake. hority:

. nt AU
On 30-9-2024, Abhishek Pandey, Meerut Developi’tT:]e sur ColOnY'

informed the Tribunal that the map of Jagannad
behind Bahadur Motor, Police Station Transport Nagar,

Serial No. 96.
; t
On 8-9-2024, all the evidence along with the application was sen
by the applicant to the National Green Tribunal.
lled

Deepak Meena District Magistrate, Meerut a meeting was call€’
at his camp office on 23-12-2023. Apart from the applicant, Ranjit
Singh- OSD, MDA JE-MDA, Bhuvan Yadav Ro-District pPollution
Board were present in the meeting. The District Magistrate called
Abhishek Pandey - Vice President, Meerut Development Authority
and said that when the map number is 60, the map number is 62.

So where did map number-61 disappear? Search for map
number-61. If map number-61 is not found then

File an FIR against the officer who sang the map. This entire
conversation lasted for 13 minutes and 22 seconds. This entire
conversation was recorded on mobile.

But when the report sent to Hinpunan by Deepak Meena,
District Magistrate-Meerut was changed and 2 Digit fit 4 Digit was
made in it. If my conversation had not been recorded on mobile, |
would have been trapged under a conspiracy. This audio recording

was sent to the tribunal.
(Ist) Map of Saipuram Colony number-61 dated 30-12-1982 to 25-

12-1985.

(IInd) Jagannathpur
Nagar Map is Extract-96. Map o
Transport Nagar is number-97.
(lrd) Map No. 146 of Mangatpuram Colony, Behind Gopal
Gaushala, Delhi Road, dated 2-5-1989 to 1-5-1992.

te Ankit Verma appeared before the
e appeal of the people who hac

i Colony, Behind Bahadur Motor, Transport
f Jagannath Puri Extension Colony,

District Magistrate's advoca
Tribunal and told that th



Date-2-1-2025
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enc :
roached the public park was pending

Commiss;
should Zloner Meerut, therefore the casé O peal was
€ closed in the Tribunal, but when the ap

Smissed in the Commissioner-Meerut Court, the inform

re i :
gardmg this was not given to the Tribunal by the advocate-
Meerut

Distri ;
strict Magistrate - Meerut and Vice Chairman -
y the

gsgﬁl:ﬁ?]int AUtho_fit\/ is waiting for the report sent b -

Meerut De\c/)elthe tribunal. Abhishek Pandey Vice ch?wman n

30-9-2024 ¢ opment Authority was ordered by the Tribunal ©
O submit a new report within four weeks.

Conclusjon

The tri

Distritcr':b[\lznal' has been continuously misled by Deepak Meena,

y agistrate, Meerut and Abhishek Pandey, Vice President,
eerut Development Authority.

Distri :
Develj(:t Maglstrate,. Meerut and Vice Chairman, Meerut
opment Authority have misused their position.

glstrilct Magistrate,. Meerut and Vice Chairman, Meerut
evelopment Authority have lied by giving affidavit in the tribunal.

Prayer

Order the removal of encroachment from 'Saipuram Public Park'
and order action under Land Mafia Act against the people who
have encroached the public park.

Impose a fine of Rs 10 lakh each on Deepak Meena, District
Magistrate, Meerut and Abhishek Pandey, Meerut Development
Authority, Mserut for giving wrong information and hiding the

i ek

correct information.

Applicant
Chandra Shekhar Gupta
103, Street No. 3, Sai Puram,

Delhi Road, Meerut-25CCT0
Police Station - Shran i
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